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Mr. Speaker: That has been
answered. So far as I remember, it
was said that the Ceylon Govern-
ment denied that any launch was near
the vicinity of the incident.
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Control of Riots by Army

*1174. Shri P. C. Borooah: Will the
Minister of Defence be pleased to
state:

(a) in which and how many cases
Army was called to aid the civil ad-
ministration in connection with riots
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in different parts of the country

during 1964 so far; and

(b) whether there are certain set
of rules with regard to calling out

of the military personnel in such
circumstances and if so, what are
they?

The Minister of Defence (Shri Y. B.
Chavam): (a) and (b). A statement
is laid on the Table of the House.
[Placed in Library, See No. LT-2776/
64].

Indian Press Correspondents in
Karachi

f Shri B. ®. Yadava:
7\ 8hri Dhaon:

Will the Prime Minister be pleased
to state:

*1178.

(a) whether it is a fact that Indian
Press correspondents in Karachi were
not invited to attend the Press Con-
ference by the President of Pakistan
held in Karachi in March, 1964;

(by if so, the reaction of Govern-
ment thereto; and

(c) whether any reciprocal action
in regard to Pakistani correspondents
in India is contemplated?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) Since the Press Conference was
specifically by invitation, the Gov-
ernment of India did not consider it
necessary to take any action,

(c) No, Sir.
Theft of Newspaper Files in PIB.

Shri C. K. Bhattacharyya:
Shri Yashpal Singh:
Shri Hukam Chand

L Kachhavaiya:

*1184.

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether 70 bundles of leading
Indian and foreign daily newspaper
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files have been stolen from the office
of the Press Information Bureau;

(b) whether these bundles included
files of newspapers from Pakistan;
and

(c¢) whether anybody has been held
responsible for these thefts?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
(a) and (b). Yes, Sir.

(c) The matter has been reported
to the Police and is under investi-
gation at present. The question of
fixation of responsibility for the theft
can be decided only when the Police
report is received.

Ex-Servicemen in Hyderabad

(" Shri Birendra Bahadur
‘1185—J Singh:
) Shrimati Maimoona Sultan:
LShrl L. N. Bhanja Deo:

Will the Minister
pleased to state:

(a) whether 8000 ex-servicemen
living in the lines of the erstwhile
State Forces in Hyderabad were
ordered to be evicted by the 15th
April, 1964; and

(b) if so, the alternative arrange-
ments made to rehabilitate them?

of Defence be

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). A statement
fs laid on the Table of the House.

Statement

The number of ex-servicemen in
occupation of ex<State Forces accom-
modation at Hyderabad, which is to be
handed over to the Defence Services
by the State Government, is 412 and
not 8,000 as stated. The Government
of Andhra Pradesh expected to hand
over the vacant possession by the 15th
April 1964,

No eviction notices were served by
the Government of India. The State
Government have taken action to
evict those persons who failed to res-
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pond to any of the following alter-
native offers made to them:—

(i) An outright cash grant of
Rs. 750 on vacation;

(ii) A piece of land, 121 sq. yds.
with a cash grant of Rs. 500 to
enable a thatched-roof hut to
be built;

(iii) Accommodation, as provided
by the State PWD, who have re-
cently constructed quarters ex-
clusively for this purpose at a
cost of Rs, 1,500 each;

(iv) In addition to (i), (ii) or (iii)
above, Rs. 50 as shifting ex-
penses.

The State Government have since
extended the date of handing over of
certain buildings to Defence Services
upto 25th April, 1964 and certain
others upto 5th May, 1964.

Office of the Assistant High Commis-
sioner for Pakistan in Shillong

Shri P. C, Borooah:

Shri Hari Vishnu Kamath:
Shri Gulshan:

Shri Yashpal Singh:

Shri Hem Barua:
( 8hri Vishwa Nath Pandey:

‘1186.-J

Will the Prime Minister be pleased
to state:

(a) the result of the inquiries made
into the allegations of espionage
against the office .of the Assistant
High Commissioner for Pakistan,
8hillong; and

(b) the decision taken in this
regard?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon) (a) and (b).
The allegations are being looked into
and a decision will be announced at
the appropriate time.





